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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
(CIRCUIT AT PORT BLAIR)
No. 0.A 351/52/2016 Date of Order: 20.12.2018

Present: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member
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2 Accordingly, the Q.A is'dispasel of as Beingfifructuous.-No costs.
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